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PUBLIC NOTICE NO. 06 /2020

Subject: Auto Out of Charge under Express Cargo Clearance System
(ECCS) - reg.

Attention of the impofters, Couriers, EICI and all other stakeholders is
invited to the CBIC Circular No. 40/2019-Customs dated 29.11.2019 on the
above subject. :

2, Briefly, courier Bills of Entry (CBE) filed for clearance of imported cargo

under ECCS are subjected to Risk Management System. The Risk Management
gerver either facilitates or interdicts a

Courier Bill of Entry (CBE). The
facilitated CBEs after payment of duty, if any are diverted for X-ray screening
before final out of charge.

3. The X-ray screening of goods may either 'clear’ the goods or mark them
as 'suspicious'. The goods marked 'suspicious' have to undergo examination by
the proper officer. However, CBEs in respect of X-ray cleared goods are sent to
the Shed Superintendent or Appraiser for Out Of Charge (OOC) order.

requirements, duty payment etc., for a shipment are electronically completed
before the facilitated shipment is subjected to Customs X-ray screening; once
the shipment is ‘cleared' on X-ray screening, there may not be a requir;ement
for a Customs officer to issue an Out of Charge order.

5.

4, The Customs procedures including assessment, compulsory compliance

C Over the years, cross-border movement of expr increase
sxgmﬁcantly which mandates simplification of procgdfilsrse.cgll{giz };?SSO‘ZEFS::‘SLQ
that S(?ndmg a CBE 'after Xray screening to the Shed Superintcnd@t
/Appraiser, merely for giving out of charge order, adds an avoidable step i th
automated clearance process. Thus, it has been decided by theS gga}:‘]dt}zz

automatically give out of char
' ge to goods covered und ili i
has been ‘cleared' on Customs X-ray screening. PSSR R R
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In view of the foregoing. :

A , > Ne said functiopal;
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z’.aallt?tcd CBE, which has beep ‘cleared' o oy of Auto 00C in FELpsSEl Bl
peen implemented. n Customs X-ray screening, has
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to the Additional Commissioner (NC

ation of this Public Notice may be brought
New Delhi.

T) Air Cargo Export New Custom House,

his issues with the approval of the Commissioner, Air Cargo Export.

Yours faithfully,

SAGT
(Sanjiw Kumar Mishra)

Additional Commissioner
Air Cargo Export

Copy to:

1. The Chief Commissioner of Customs (DZ), NCH, New Delhi-
110037.

2. The Chief Commissioner Customs (Preventive), NCH New Delhi-
110037

The Principal Commissioner of Customs, ICD Tughlakbad (Import

& Export)/ACC (Import/ICD PPG/Airport & General/Audit, New
Delhi.

PA to Commissioner of Customs Air Cargo Export NCH, New Delhi-
110037.

All Additional Commissioner of Customs Air Cargo Export
Commissionerate, New Delhi.

6. The Deputy/Assistant

Commissioner
Shed/CRU/SIIB e o L

/FPO/Refund/Recovery/ Disposal/Legal/Review

/Drawback/Audit/ NCT/ Admin/Adjudication for i -
necessary action. /Adj 1on for information and

The Deputy Commissioner, EDI wi
. ;i , vith the re ;
above Public Notice on official website. auest to upload the
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